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PRICES OF MAN-MADE FIBRE

247. SHRI A. G. KULKARNI :
SHRI G. R. PATIL :
SHRI S. B. BOBDEY:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased
to state :

(a) whether the report of the Tariff
Commission on reasonable prices of
man-made fibres including Art Silk,
Nylon Yarn and Polyster Yarn has
been received by Government ;

(b) whether it is a fact that the
man-made fibre spinners have re-
quested Government to upgrade prices;
and

[ RAJYA SABHA ]

826

10 Questions

(c) the number of units and the
names of the firms that are licensed
and their capacity upto the end of
1968 ?

THE DEPUTY MINISTER  IN
THE MINISTRY OF FOREIGN
TRADE AND SUPPLY (CHOW-
DHARY RAM SEWAK): (a) An
interim report on Viscose Staple Fi-
bre and Rayon Filament Yarn has
been recently received from the Tariff
Commission, The final report on
these and other man-made fibre/
yarn is still awaited.

(b) No, Sir.
(c) A statement is attached.

STATEMENT

Name of the Unit

Installed Capa-
city

Licensgd Capa-
city (million Kgs.
per annum)

I. Rayon Filament Yarn :

. Travancore Rayon .
. National Rayon

. Kesoram Rayons

. Century Rayon

J. K. Rayon

. Indian Rayons

. Baroda Rayons

. South India Viscose
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11.  Acetate Yarn :
Sirsilk Ltd.

I1I.  Staple Fibre :

1. Gwalior Rayon, Nagda
2. South India Viscose

TotAL

3.5 ' 3.5
9.0 9.0
4.0 4.0
7.0 7.0
4.0 3.0
4.0 2.0
3.0 3.0
4.0 4.0
40.5 35.5
6.0 2.0
22.0 53.0
4.0 4.0
26.0 57.0
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Nape of the Unit Licensed Capa- Installed Capa-
city (million Kgs. city
per annum)

IV. Nylon Yarn :
1. J. K. Synthetics 2.20 2.20
2. Nirlons 2.5 1.8
3. Garware Nylons * 0.8 0.8
4. Modipon Ltd. 1.8 1.8
Torar 7.30 6.60

V. Polyster Fibre :
I. Chemicals & Fibres 4.5 4.5
ToraL oFr I To V 84.3 105.6
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H{InDO-PAK TALKS ABOUT KUTCH-SIND
BorDER

248. SHRI NIRANJAN VARMA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to state what
were the main points of the talks
held on April 8th last between the
representatives of Pakistan and India
in the context of Kutch-Sind border
and the outcome thereof ?]
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[tTHE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : Meetings of the Repre-
sentatives of the Governments of India
and Pakistan were held in New Delhi
on 4, 5 6 and 7 April, 1969. They
reviewed the work done so far and
also discussed matters pertaining to
the implementation of the Award and
certain differences which had arisen
in its interpretation. Mutually satis-
factory solutions were reached on
these points. A copy of the Minutes
of the meetings of the Representatives
of the Governments of India and
Pakistan is laid on the Table of the
House. (See Appendix LXVIII, An-
nexure No. 19.}]

t[ ] English translation.



